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have be n d id d to be covered under 
20·Point Pr gramme for providing 
drinking water ; and 

(b) the details regarding the targets 
achieved so far? 

THE DEPUTY MINISTER IN 
THE MI ISTR Y OF WOR SAND 
HOUSING (SHRI MOHAMMED 
USMAN ARIF) : (a) S206 

(b) The State Government has 
reported that 4 7 and 2,032 problem 
village ha ve b en provided with 
drinking water supply in the years 
1980·81 and 1981·82 respectively. The 
target for the year 1982·83 is to cover 
3061 probl m village. 

Programme Undertaken By HUn 0 
in the State 

5566. SHRI ANANTHA RAMULU 
MAL U: Will thc Mini ter of 
WORK AND HOUS[NG be plea ed 
to state : 

(a) whether j t is a fact that the 
RUDC have decided to expand their 
construction activities in the )tcar 
1982·83 ; 

b) if .0, the details regarding the 
pr gramme to be undertaken in difTerent 
Stutes including Andhra Pradesh in th 
current financial year; and 

(c) the steps taken 0 far to imp Ie· 
ment thos programmes? 

THE D PUTY MINIST R IN 
THE MINISTRY OF WORKS AND 
HOUSING (SHRI MOHAMMED 
USMAN ARIF) : 'a) HUD 0 mainly 
flnanc hou ing and urban development 
chemes and do not normally under-

take construction of project . 

(b) During 1982·83 HUDCO 
envi aged to sanction a loan of R . 220 
crores to various agencie in different 
States including Andhra Pradcsh. or 
Andhra Pradesh, a on 31-1·1983, 
HUDCO sanctioned 45 ch mes involv-
in~ a project 0 t of s. 3 S 77 crqre 

with 10 n compon ot of R . 19.92 
crOfe which will h lp in c n truction 
of S9, 18 dw Hin unit. 

(c The concf'rhcd agencje in the 
re pectiv S tate implement the ane-
tioned cherne. HUDeO regularly, 
reviews and monitors th ch me . 

Agricultural Technolo l ' for the 
Benefits of Common Cultivator 

5567 , SHRI MALLANNA: 
Will the Mini ter of AGR CULTURE 
be pleased to state: 

(a) whether Government have re-
viewed the programme/ ch me framed 
for the bencfi ts of agricultural tech-
n logy to the common cultivator parti-
cularly small farmer during ~he year 
] 982·83 ; 

(b) whether the agricultural pro-
duction has increased or decreas d 
during the year 1982-83 ; and 

(c) what are the measures adopted 
by Government and how far its tech-
nology ha succeeded to su tain the 
natural calamities like famine and 
fl od in affected areas in rural agri-
cultural life? 

THE MI ISTER OF STATE IN 
TH MINT TRY OF AGRICULTUR 
(SHRI YOG NDRA M WANA): 
(a) The programme. / schemes are being 
reviewed from time t time. 

(b) Final e tirnate of agricultural 
production for ] 982-83 have not yet 
become available from all the States. 

(c) Th agricultural technology ha 
played a significant role in imparting 
the latest technical know-how to far-
mer on varjous aspects of crop pro-
duction for varied agro·climatic condi-
tions and in providing contingency plan 
in case of adverse ituations like flood 
and drought etc. T offset the losses 
in kharif au 'ed by dr ught and floods, 
the Government I, u lched com pen a-
tory rabi producti n comp ign and 
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,Damage to Road and Build ing in 
Ori a due to Floods 

5569, SHRI ARJUN S THI: 
Will the Mini ter of AGRICULTURE 
be pleased to state: 

(a) whether Central G v rnm nt 
are aware that flo ds have caused 
immen e damage b yonq prop rtion to 
the road ,tnd building under the 

ntTal Government and Works D part-
m~nt in the State of Ori sa ; 

(b) jf so, whether the exact xt nt f 
dam?ge to th buildin and r ad ha 
b en as es cd and given to the cntra l 
Governmen t ; and 

(9) if so, the d tail. thereof and the 
caetion of Central G vernm nt 
the~ to ? 




